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Shrimati Ila Palchoudhuri: Since
orders for furnishing fabrics have
heen received from America, have
Government taken any steps 1o see
that the Khadi Commission and other

organisations are informed as to the
kind of thing that is wanted in Ame-

rica?
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Shri Raghunath Singh: May I know
whether the demand for handloom
cloth is increasing in South East Asia
or not?

Shri Satish Chandra: 1 could not
give the figures separately for each
country just now. If the hon. Mem-
ber wants to know about a particu-
lar country, I could let him know.
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Shrj Raghublr Sabai: Has any com-
plaint been received from any of these
countries to which this handloom cloth
was supplied? If so, what is the
nature of the complaint?

Shef Satish Chand@ra: The very fsct
that the usual export of Rs. 13 lakh
worth of goods to U.S.A. has been
stepped up to Rs. 1'50 crores indi-
cates that there are no complaints as
to the handloom cloth exported.

Shri Pamigrahi: May I know whe-
ther the Handloom Board proposes to
look into the question and see that
whenever any delegation goes to any
other exhibition, it will try to sell
all varieties of handloom products
available in India? Or will it be only
boosting one particular product and
securing orders for it?

Shri Satish Chandra: Handloom fab-
rics from every part of the country,
from each production centre, were
exhibited at the Exhibition. 1t is for
the buyer to choose and place orders.
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Will the Minister of Commerce and
Industry be pleased to state:

(a) whether it is a fact that a Trade
Delegation led by Bhri K. B. Lall was
sent to West European countries;

(b) whether the Delegation held
discussions with the European Com-
mon Market Countries regarding res-
trictions on our trade in these
countries;

(c) whether any new trade arrange-
ments have been arrived at as a result
thereof;

(d) the principal recommendations
of the Trade Delegation; and

(e) the action taken by Government
thereon?

The Deputy Minister of Commerce
and Industry (Shri Satish Chandra):
(a) and (b). Yes, Sir.

(¢) The texts of the trade arrange-
ments entered into with the Govern-
ments of Italy, France, Switzerland
and the Federal Republic of Germany
and of a Press Statement issued by
the Government of Belgium are placed
on the Table of the House. [See Ap-
pendix II, annexure No, 41].

(d) and (e). The Delegation's
formal report is awaited.

Shri Ram Krishan Gupta: From the
statement, I find that there is a pro-
posal to set up a joint Commission of
the representatives of India and
France. May 1 know whether such a
Commission has been set up so far?

Shri Satish Chandra: The word
‘Comminsion’ has been used for the
meetings between representatives of
the twg Governments to discuss

matters which may impede trade bet-~
weenh the two coufitries. Such a
Commission has been provided not
only in the case of France, but in the
case of West Germany, Italy and
other countries. From the papers 1
have placed on the Table of the
House, it will be clear that this Com-
mission will function in almost every
country visited by the delegation.
This is not a fixed Commission. That
meeting in which the representatives

-of the Government of India and the

other country concerned will partici-
pate will be termed as the meeting of
the Commission.

Shri D. C. Sharma: May I know in
what way relaxation of restrictions
has been made in the trade between
India and the countries which this
Delegation visited?

Shri Satish Chandra: It has been
provided for in the trade arrange-
ments that steps will be taken to
gradually remove the restrictions, the
quantitative restrictions as well as some
fiscal burdens which are imposed on
our products in those countries.
Those things will be discussed in the
meetings of the Commisaion.

Shri Ajit Singh Sarhadi: From the
statement, it seems that the decrease
in the exports from India is due to
the lack of contacts between the
cpuntries concerned. Is the forma-
tion of the Commission the only way
which Government have found to in-
crease contacts, or is there some other
way also to do so by having some
offices opened in those countries?

Sthri Satish Chandra: Obviously, the
purpose of the Commission is not to
establish contacts between importers
and exporters in the two countries.
The Commission has been set up for
another purpose. Steps are being
taken to promote contacts between
the Indian exporters and importers
and the trading organisations and in-
dustrial enterprises in the countries of
western Europe through other means.

For example, recently, we have sct
up an India Trade Centre at Frank-
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furt. . Our trade representatives in
those countries are becoming more
active.  Arrangements are being
devised to have link deals between
the traders and industrial enterpris-
es of those countries and our country
80 that trade can flow in both sides.

Shrimati Jia Palchoudhuri: The
statement is a very big statement.
There are all sorts of things provided.
But the question I wish to ask is this.
Has there been any attempt to pro-
mote marketing intelligence between
' the countries and also for providing
training for Indian executives in busi-
ness administration and relevant flelds
of activity, particularly in West
Germany?

Shri Satish Chandra: Yes, Sir. If
the hon. Member sees the statement
she will find that West Germany has
agreed to provide facilities for the
training of Indians in business ad-
ministration in that country. Appro-
priate steps will be taken later on.

Shri Hem Barua: May 1 know
whether it is a fact that the balance
of payment with West Germany is
heavily against us; and, if so, whether
any steps have been taken so far to
balance it in our favour or to equalise
it?

Shri Satish Chandra: The very pur-
pose of this delegation was to bring
to the notice of the Governments con-
oerned the serious imbalance in our
trade with those countries and to take
steps to rectify this deficiency.

Shri Rameshwar Tantia: Is the Gov-
ernment considering sending out such
delegations to other countries also for
trade talks?

Shri Satish Chandra: Delegations go
from time to time. Proposals are con-
sidered when the time is mature for
it.

Shri Ramanathan Chettiar: May I
know whither our membership of the
GATT will affect the trade with the
countries mentioned in the statement?
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Bhri Satiah Chanéra: Most of the
countries to which this delogation
went are also members of the GATT.
What we have been telling some of
them-—not all of them—is that the
quantitative restrictions placed by
them for the protection of their own
industries are not quite in keeping
with the GATT arrangement. Steps
are being taken to rectify the
situation.

Shri Oxa: May I know whether the
non-official members of the delegation
have availed themselves of the oppor-
tunity to increase their export trade?

Shri Satish Chandra: The non-
official] members of the delegation
were associated mainly for @&iscussions
with the Chambers of Commerce of
those countries. There were meet-
ings between the foreign Chambers
and the President of the Federation
of Chambers of Commerce and the
Secretary of the Chamberz of Com-
merce in India who were members of
this delegation. And, in almost every
country visited by the delegation, dis-
cussions were arranged with their
counterparts in those countries with
a view to find out if trade could be
promoted further.

Workers’ Education Programme

*492. Shri Keshava: Will the Minis-
ter of Labour and Empioyment be
pleased to state:

(a) how far activity connected with
the Workers' Education Programme
has progressed; and

(b) how many worker-teachers are
{rained in a batch?

The Parliamentary Secretary to the
Minister of Labour and Employment
and Planning (Shrei L. N. Mighra):
(a) One batch of Teacher Adminis<
trators consisting of 58 persons was
trained at Bombay during 1938, The
sacond batch of 38 started its training
at Cslcutta on the $th November,
1959. Ten Workers’ Bducation- Cen-





